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Amalp.matioa of M/s. Kalla1a Tubes 
Ltd., uil ID.clian Metals aad Ferro 
. Allo,s Ltd 

1517. SHRI CHINTAMANI PANI~ 
GRAHI: Will the Minister of LAW, 
JUSTICE AND CONIPANY A FFAIRS 
be pleased to state: 

(a) whether M/s. Kaling a 'I'ubes 
Limited and Indian Metals and Ferro 
Alloys' Limited, Orissa both appli.ed 
for amalgamation; 

(b) if so, when did  M/ s . Kalbga 
Tubes Limited apply for amalgamation 
and on what ground; and 

(c) the details of the grounds on 
which M/s. Kalinga Tubes .sought 
amalgamation? 

THE DEPUTY MINISTER IN THE · 
MINISTRY OF LAW J USTICE AND 

' COMPANY AFFAIRS (SHRI GHU-
LAM NABI AZAD): (a) to (c). Yes, 
Sir. M/s. Indian M etals & Ferro Al-
loys Limited and M/s. Kalinga T0L1bes 

Limited had both made  a combineJ 
applic~tion .. to tius Department . on 
29.2. {9~0 under section 23 (2) of the 
MRTP Act, 1969 for seeking  approval 
of. the· Central .Governm~nt to . th~i:-
scheme of amalgamation vvi.th th~ . 
purpose of reviving M/ s. Kalinga 
Tub(;s Ltd., .:which is a sic~ indus.~rial 
unit. The 'scheme of amalgamation 
wa~ appro.ved by the Cei:itral Govern· 
rnent under section 23 (2) of the MRTP 
Act, 1969, in· 'November, 1981 and by 
the High Court of Odssa under se~· 
tion 391 and 394 of the Companies 
Act, 1956, on 11.12.81. 
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